
 

88 
 

 

Appendix 

List of Circulars or part thereof repealed with the issuance of Master Direction 

ि. परिपत्र संख्या विवथ 

1.  बैंपधवधव.बी.पी.92/सी.469-76  अगस्त 12, 1976 

2.  बैंपधवधव.जीसी.बीसी.62/सी.408(A)/87   नवंबर 11, 1987 

3.  बैंपधवधव.बी.पी.114/सी.469 (81)-91  अपै्रल 19, 1991 

4.  बैंपधवधव.एफ़एमसी.सं.153/27.01.003/93-94  धसतंबर 1, 1993 

5.  बैंपधवधव.जीसी.बीसी.193/17.04.001/93  नवंबर 18, 1993 

6.  बैंपधवधव.जीसी.बीसी.202/17.04.001/93  धदसंबर 6, 1993 

7.  बैंपधवधव.सं.जीसी.बीसी.46/17.04.001  अपै्रल 22, 1994 

8.  बैंपधवधव.बी.पी.106/21.01.001/94   धसतंबर 23,1994 

9.  बैंपधवधव.बी.पी.102/21.01.001/95  धसतंबर 20, 1995 

10.  बैंपधवधव.बी.पी.42/21.01.001/96  अपै्रल 6, 1996 

11.  बैंपधवधव.सं.बी.पी.12/21.01.023/98  फरवरी 11, 1998 

12.  बैंपधवधव.बीपी.52/21.01.001/2001-02  धदसंबर 5, 2001 

13.  बैंपधवधव.एएमएल.बीसी.89/14.01.001/2001-02  अपै्रल 15, 2002 

14.  बैंधवधव.एएमएल.बीसी.सं.102/14.01.001/2001-02   मई 10, 2002 

15.  बैंपधिधि.एएमएल.बीसी.18/14.01.001/2002-03 अगस्त 16, 2002   

16.  बैंपधिधि.सं.एएमएल.बीसी.58/14.01.001/2004-05  नवंबर 29, 2004 

17.  बैंपधिधि.सं.एएमएल.बीसी.28 /14.01.001/2005-06  अगस्त 23, 2005 

18.  बैंपधिधि.सं.एएमएल.बीसी.63/14.01.001/2005-06  फरवरी 15, 2006 

19.  बैंपधिधि.एएमएल.बीसी. सं.77/14.01.001/2006-07     अपै्रल 13, 2007 

20.  बैंपधिधि.एएमएल.बीसी.सं.63/14.01.001/2007-08   फरवरी 18, 2008 

21.  बैंपधिधि.एएमएल.बीसी.सं. 85/14.01.001/2007-08  मई 22, 2008 

22.  बैंपधिधि.एएमएल.बीसी.सं.12/14.01.001/2008-09  जुलाई 1, 2008 

https://website.rbi.org.in/web/rbi/-/notifications/guidelines-on-know-your-customer-norms-and-cash-transactions-819
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-guidelines-anti-money-laundering-standards-2039
https://website.rbi.org.in/web/rbi/-/notifications/scbs-kyc-anti-money-laundering-standards-2460
https://website.rbi.org.in/web/rbi/-/notifications/prevention-of-money-laundering-act-2002-obligation-of-banks-in-terms-of-rules-notified-thereunder-2738
https://website.rbi.org.in/web/rbi/-/notifications/wire-transfers-3415
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-4056
https://website.rbi.org.in/web/rbi/-/notifications/pmla-2002-obligation-of-banks-4188
https://website.rbi.org.in/web/rbi/-/notifications/master-circular-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-pmla-2002-4362
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23.  बैंपधिधि.एएमएल.बीसी.सं.2/14.01.001/2009-10  जुलाई 1, 2009 

24.  बैंपधिधि.एएमएल.बीसी.सं.43/14.01.001/2009-10  धसतंबर 11, 2009 

25.  बैंपधिधि.एएमएल.बीसी.सं.44/14.01.001/2009-10  धसतंबर 17, 2009 

26.  बैंपधिधि.एएमएल.बीसी.सं.68/14.01.001/2009-10  जनवरी 12, 2010 

27.  बैंपधिधि.एएमएल.बीसी.सं.80/14.01.001/2009-10  मार्च 26, 2010 

28.  बैंपधिधि.एएमएल.बीसी.सं.95/14.01.001/2009-10  अपै्रल 23, 2010 

29.  बैंपधिधि.एएमएल.बीसी.सं.108/14.01.001/2009-10  जून 9, 2010 

30.  बैंपधिधि.एएमएल.बीसी.सं.109/14.01.001/2009-10  जून 10, 2010 

31.  बैंपधिधि.एएमएल.बीसी.सं.111/14.01.001/2009-10  जून 15, 2010 

32.  बैंपधिधि.एएमएल.बीसी.सं.113/14.01.001/2009-10  जून 29, 2010 

33.  बैंपधिधि.एएमएल.बीसी.सं.38/14.01.001/2010-11  अगस्त 31, 2010 

34.  बैंपधिधि.एएमएल.बीसी.सं.50/14.01.001/2010-11  अयूबर 26, 2010 

35.  बैंपधिधि.एएमएल.बीसी.सं.65/14.01.001/2010-11  धदसंबर 7, 2010 

36.  बैंपधिधि.एएमएल.बीसी.सं.70/14.01.001/2010-11  धदसंबर 30, 2010 

37.  बैंपधिधि.एएमएल.बीसी.सं.77/14.01.001/2010-11 जनवरी 27, 2011 

38.  बैंपधिधि.एएमएल.बीसी. सं.36/14.01.001/2011-12  धसतंबर 28, 2011. 

39.  बैंपधिधि. एएमएल.बीसी .सं.47/14.01.001/2011-12  नवंबर 04, 2011 

40.  बैंपधवधव. एएमएल.बीसी. सं.65/14.01.001/2011-12   धदसंबर 19, 2011  

41.  बैंपधिधि.एएमएल.बीसी सं. 70/14.01.001/2011-12  धदसंबर 30, 2011 

42.  बैंपधिधि. एएमएल.बीसी. सं 93/14.01.001/2011-12  अपै्रल 17, 2012 

43.  बैंपधिधि. एएमएल.बीसी. सं 109/14.01.001/2011-12  जून 08, 2012 

44.  बैंपधिधि. एएमएल.बीसी. सं 110/14.01.001/2011-12  जून 08, 2012 

45.  बैंपधिधि.एएमएल.बीसी. सं. 39/14.01.001/2012-13  धसतंबर 7, 2012 

46.  बैंपधवधव.एएमएल.बीसी. सं. 49/14.01.001/2012-13  धसतंबर 7, 2012 

https://website.rbi.org.in/web/rbi/-/notifications/master-circular-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-pmla-2002-5134
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-pmla-2002-5262
https://website.rbi.org.in/web/rbi/-/notifications/combating-financing-of-terrorism-unlawful-activities-prevention-act-1967-obligation-of-banks-5282
https://website.rbi.org.in/web/rbi/-/notifications/prevention-of-money-laundering-rules-amendment-obligation-of-banks-fis-5457
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-guidelines-accounts-of-proprietary-concerns-5548
https://website.rbi.org.in/web/rbi/-/notifications/scbs-aifis-prevention-of-money-laundering-amendment-rules-2009-obligation-of-banks-fis-5627
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-5717
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-cft-obligation-of-banks-underpmla-2002-5719
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-5726
https://website.rbi.org.in/web/rbi/-/notifications/prevention-of-money-laundering-amendment-rules-2010-obligation-of-banks-5750
https://website.rbi.org.in/web/rbi/-/notifications/kyc-guidelines-accounts-of-proprietary-concerns-5975
https://website.rbi.org.in/web/rbi/-/notifications/opening-of-bank-accounts-salaried-employees-6057
https://website.rbi.org.in/web/rbi/-/notifications/operation-of-bank-accounts-and-money-mules-6136
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-6184
https://website.rbi.org.in/web/rbi/-/notifications/opening-of-small-account-6240
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-letter-issued-by-unique-identification-authority-of-india-uidai-containing-details-of-name-address-and-aadhaar-number-6739
https://website.rbi.org.in/web/rbi/-/notifications/payment-of-cheques-drafts-pay-orders-banker-s-cheques-6805
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-assessment-and-monitoring-of-risk-6877
https://website.rbi.org.in/web/rbi/-/notifications/implementation-of-section-51-a-of-uapa-1967-splitting-of-unsc-1267-committee-s-list-of-individuals-and-entities-linked-to-al-qaida-and-taliban-6909
https://website.rbi.org.in/web/rbi/-/notifications/kyc-guidelines-accounts-of-proprietary-concerns-7140
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-7263
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-risk-categorization-and-updation-of-customer-profiles-7264
https://website.rbi.org.in/web/rbi/-/notifications/uploading-of-reports-in-test-mode-on-finnet-gateway-7554
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47.  बैंपधिधि.एएमएल.बीसी. सं. 65/14.01.001/2012-13 धदसंबर 10, 2012 

48.  बैंपधिधि.एएमएल.बीसी. सं.71/14.01.001/2012-13 जनवरी 18, 2013 

49.  बैंधिधि.एएमएल.बीसी. सं. 78/14.01.001/2012-13 जनवरी 29, 2013 

50.  बैंपधिधि.एएमएल.बीसी. सं.87/14.01.001/2012-13 मार्च 28, 2013 

51.  बैंपधिधि. एएमएल.बीसी. सं.101/14.01.001/2011-12 मई 31, 2013 

52.  बैंपधिधि.एएमएल.बीसी. सं.29/14.01.001/2013-14  जुलाई 12, 2013 

53.  बैंपधिधि.एएमएल.बीसी. सं. 34/14.01.001/2013-14   जुलाई 23, 2013 

54.  बैंपधवधव.एएमएल.बीसी.सं.44/14.01.001/2013-14  धसतंबर 2, 2013 

55.  बैंपधिधि.एएमएल.बीसी.सं.45/14.01.001/2013-14  धसतंबर 2, 2013 

56.  बैंपधिधि. एएमएल.बीसी. सं. 50/14.01.001/2013-14 धसतंबर 3, 2013 

57.  बैंपधिधि.एएमएल.बीसी.सं.63/14.01.001/2013-14 अयूबर 29, 2013 

58.  बैंपधवधव.एएमएल.बीसी. सं.80/14.01.001/2013-14  धदसंबर 31, 2013 

59.  बैंपधवधव.एएमएल.बीसी.सं. 100/14.01.001/2013-14  मार्च 4, 2014 

60.  बैंपधिधि. एएमएल. सं. 16415/14.01.001/2013-14  मार्च 28, 2014 

61.  बैंपधवधव.एएमएल.बीसी.सं.103/14.01.001/2013-14  अपै्रल 3, 2014 

62.  बैंपधिधि.एएमएल.बीसी. सं. 119/14.01.001/2013-14  जून 9, 2014 

63.  बैंपधिधि. एएमएल.बीसी. सं.124/14.01.001/2013-14  जून 26, 2014 

64.  बैंपधिधि.एएमएल.बीसी.सं.26/14.01.001/2014-15  जुलाई 17, 2014  

65.  बैंपधवधव.एएमएल.बीसी.सं. 39/14.01.001/2014-15  धसतंबर 4, 2014 

66.  बैंपधवधव. एएमएल. बीसी. सं. 44/14.01.001/2014-15 अयूबर 21, 2014 

67.  बैंधिधि.एएमएल.बीसी.सं.77/14.01.001/2014-15  मार्च 13, 2015 

68.  बैंधिधि.एएमएल. बीसी. सं.104/14.01.001/2014-15  जून 11, 2015 

69.  बैंधिधि.एएमएल.बीसी.सं.36/14.01.001/2015-16  अगस्त 28, 2015 

70.  बैंधिधि. एएमएल.बीसी. सं. 46/14.01.001/2015-16  अयूबर 29, 2015 

https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-anti-money-laundering-standards-combating-of-financing-of-terrorism-obligation-of-banks-under-prevention-of-money-laundering-act-2002-7740
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-7816
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-7835
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-anti-money-laundering-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-simplifying-norms-for-self-help-groups-7910
https://website.rbi.org.in/web/rbi/-/notifications/kyc-aml-cft-guidelines-unique-customer-identification-code-for-banks-customers-in-india-8009
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-anti-money-laundering-standards-combating-of-financing-of-terrorism-obligations-under-pmla-2002-8234
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-simplifying-norms-for-periodical-updation-of-kyc-8259
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-cft-obligation-of-banks-under-pmla-2002-e-kyc-service-of-uidai-recognising-on-line-aadhaar-authentication-to-be-accepted-as-an-officially-valid-document-under-pml-rules-8357
https://website.rbi.org.in/web/rbi/-/notifications/foreign-students-studying-in-india-kyc-procedure-for-opening-of-bank-accounts-8359
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-information-sought-by-banks-from-customers-8362
https://website.rbi.org.in/web/rbi/-/notifications/due-diligence-in-correspondent-banking-relationship-8536
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-amendment-to-section-13-2-8659
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-recognising-e-aadhaar-as-an-officially-valid-docu-8762
https://website.rbi.org.in/web/rbi/-/notifications/reporting-of-cross-border-wire-transfer-report-on-finnet-gateway-8811
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-harmonization-of-kyc-norms-for-foreign-portfolio-i-8824
https://website.rbi.org.in/web/rbi/-/notifications/one-documentary-proof-of-address-rbi-further-simplifies-kyc-norms-for-bank-accounts-8931
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-8964
https://website.rbi.org.in/web/rbi/-/notifications/consolidated-amendments-to-pml-rules-9108
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-obligation-of-banks-client-due-diligence-measures-9215
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-guidelines-clarifications-on-periodic-updation-of-low-risk-customers-non-requirement-of-repeated-kyc-for-the-same-customer-9289
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-guidelines-accounts-of-proprietary-concerns-9599
https://website.rbi.org.in/web/rbi/-/notifications/amendment-to-prevention-of-money-laundering-maintenance-of-records-rules-2005-additional-documents-for-the-limited-purpose-of-proof-of-address-9777
https://website.rbi.org.in/web/rbi/-/notifications/reporting-requirement-under-foreign-account-tax-compliance-act-fatca-and-common-reporting-standards-crs-10005
https://website.rbi.org.in/web/rbi/-/notifications/amendment-to-prevention-of-money-laundering-maintenance-of-records-rules-2005-submitting-officially-valid-documents-change-in-name-on-account-of-marriage-or-otherwise-10090
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71.  बैंधिधि.एएमएल.बीसी.सं.60/14.01.001/2015-16  नवंबर 26, 2015 

72.  बैंपधवधव.सं.बीसी.23/21.01.001/92    धसतंबर 9, 1992 

73.  बैंपधिधि.बी.पीसं. 56/21.01.001/2005-06  जनवरी 23, 2006 

74.  बैंपधिधि.बी.पी.सं. 50/21.01.001/2011-12  नवंबर 4, 2011 

75.  बैंपधिधि.बी.पी.सं.87/21.01.001//2013-14  जनवरी 22, 2014 

76.  बैंपधवधव.सं.बी.पी.110/21.02.051/98  नवंबर 18, 1998 

77.  शबैंधव.बीपीीी.(पीसीबी)परर.सं.69/14.01.062/2013-14 जून 10, 2014  

78.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.9/14.01.062/2013-14 मई 26, 2014  

79.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.54/14.01.062/2013-14 अपै्रल 7,.2014  

80.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.50/14.01.062/2013-14 मार्च 6.2014  

81.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.48/14.01.062/2013-14 फरवरी 18, 2014  

82.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.32/14.01.062/2013-14 अयूबर 22, 2013  

83.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.15/14.01.062/2013-14 धसतंबर 17,.2013  

84.  शबैंधि.बीपीडी (एडी).परर.सं.4/14.01.062/2013-14 धसतंबर 10,.2013  

85.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.11/14.01.062/2013-14 धसतंबर 05,.2013  

86.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.2/14.01.062/2013-14 जुलाई 31,.2013  

87.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.54/14.01.062/2012-13 जून 6, 2013  

88.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.46/14.01.062/2012-13 अपै्रल 03,.2013  

89.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.39/14.01.062/2012-13 मार्च 07,.2013  

90.  शबैंधि.कें का.पीसीबी.परर.सं.37/14.01.062/2012-13 फरवरी 25, 2013  

91.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.34/14.01.062/2012-13 जनवरी 28, 2013  

92.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.28/14.01.062/2012-13 धदसंबर 19, 2012  

93.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.14/14.01.062/2012-13 अयूबर 9, 2012  

94.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.8/14.01.062/2012-13 धसतंबर 13, 2012  

https://website.rbi.org.in/web/rbi/-/notifications/central-kyc-records-registry-ckycr-template-for-know-your-customer-kyc-and-reporting-requirements-under-foreign-account-tax-compliance-act-fatca-common-reporting-standards-crs-10145
https://website.rbi.org.in/web/rbi/-/notifications/collection-of-account-payee-cheque-prohibition-on-crediting-proceeds-to-third-party-account-2711
https://website.rbi.org.in/web/rbi/-/notifications/collection-of-account-payee-cheques-prohibition-on-crediting-proceeds-to-third-party-account-6806
https://website.rbi.org.in/web/rbi/-/notifications/collection-of-account-payee-cheques-prohibition-on-crediting-proceeds-to-third-party-account-8704
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-clarification-on-proof-of-address-primary-urban-8935
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-harmonization-of-kyc-norms-for-foreign-portfolio-i-8897
https://website.rbi.org.in/web/rbi/-/notifications/reporting-of-cross-border-wire-transfer-report-on-finnet-gateway-primary-urban-co-operative-banks-ucbs-8827
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-recognising-e-aadhaar-as-an-officially-valid-documen-8766
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-amendment-to-section-13-2-primary-urban-coopera-8749
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-at-par-cheque-facility-extended-to-cooperative-banks-by-scbs-8520
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-anti-money-laundering-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-e-kyc-service-of-uidai-recognising-on-line-aadhaar-authentication-electronic-verification-process-to-be-accepted-as-an-o-8426
https://website.rbi.org.in/web/rbi/-/notifications/foreign-students-studying-in-india-kyc-procedure-for-opening-of-bank-accounts-ucbs-8392
https://website.rbi.org.in/web/rbi/-/notifications/kyc-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-information-sought-by-banks-from-customers-ucbs-8377
https://website.rbi.org.in/web/rbi/-/notifications/kyc-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-simplifying-norms-for-periodical-updation-of-kyc-ucbs-8280
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-primary-urban-co-operative-banks-8023
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-anti-money-laundering-measures-combating-financing-of-terrorism-obligations-of-banks-under-pmla-2002-simplifying-norms-for-self-help-groups-7926
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-measures-cft-obligations-of-banks-under-pmla-2002-primary-urban-co-operative-banks-7882
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-measures-cft-obligations-of-banks-pmla-2002-7870
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-measures-combating-of-financing-of-terrorism-cft-obligations-of-banks-under-prevention-of-money-laundering-act-pmla-2002-7827
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-cft-obligation-of-banks-under-pmla-2002-7765
https://website.rbi.org.in/web/rbi/-/notifications/kyc-aml-cft-guidelines-unique-customer-identification-code-primary-urban-co-operative-banks-7606
https://website.rbi.org.in/web/rbi/-/notifications/kyc-aml-cft-risk-categorization-and-updation-of-customer-profiles-primary-ucbs-7563


 

92 
 

 

95.  शबैंधि.कें का.बीपीडी.(पीसीबी) .सं.34/12.05.001/2011-12 मई 11, 2012  

96.  शबैंधि.कें का.बीपीडी.सं.24/12.05.001/2011-12 मार्च 5,.2012 

97.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.20/14.01.062/2011-12 मार्च 01,.2012 

98.  शबैंधि.कें का.बीपीडी.सं. 10/12.05.001/2011-12 नवंबर 09, 2011 

99.  शबैंधि.बीपीडी.पीसीबी.सं. 8/12.05.001/2011-12 नवंबर 9,.2011 

100.  शबैंधि.कें का.बीपीडी.(पीसीबी).परर.सं.9/14.01.062/2010-11 मई 2, 2011 

101.  शबैंधि.कें का.बीपीडी.(पीसीबी).परर.सं.8/14.01.062/2010-11 मई 2, 2011 

102.  शबैंधि.कें का.बीपीडी.(पीसीबी).परर.सं.7/14.01.062/2010-11 मार्च 17, 2011 

103.  शबैंधि.कें का.बीपीडी.(पीसीबी)परर.सं.6/14.01.062/2010-11 मार्च 17, 2011 

104.  शबैंधि.बीपीडी.(पीसीबी)सं.38/12.05.001/2010-11 मार्च 15, 2011 

105.  शबैंधि.बीपीडी.(पीसीबी).सं.37/12.05.001/2010-11 फरवरी 18,.2011 

106.  शबैंधि.कें का.बीपीडी.सं.35/12.05.001/2010-11 जनवरी 10, 2011 

107.  शबैंधि.बीपीडी.(पीसीबी).सं.32/12.05.001/2010-11 धदसंबर 28, 2010 

108.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.17/14.01.062/2010-11 अयूबर 25,.2010 

109.  शबैंधि.बीपीडी.(पीसीबी) परर.सं.12/ 12.05.001/2010-11 धसतंबर 15, 2010 

110.  शबैंधि.बीपीडी.(पीसीबी)सं.11/12.05.001/2010-11 अगस्त 25, 2010 

111.  शबैंधि.बीपीडी.(पीसीबी).सं.10/12.05.001/2010-11 अगस्त 23, 2010 

112.  शबैंधि.बीपीडी.(पीसीबी).सं.9/12.05.001/2010-11 अगस्त 23, 2010 

113.  शबैंधव.बीपीीी.(पीसीबी) परर.सं.7/ 14.01.062/2010-11 अगस्त 12, 2010 

114.  शबैंधि.बीपीडी.(पीसीबी).परर.सं.71/ 12.05.001/2009-10 जून 15, 2010 

115.  शबैंधि.बीपीडी.कें का.53/14.01.062/ 2009-2010 अपै्रल 1, 2010 

116.  शबैंधि. बीपीडी. (पीसीबी).परर. सं. 41/12.05.001/ 2009-10 फरवरी 3, 2010  

117.  शबैंधि.बीपीडी.कें का.एनएसबी1/38/1203.000/2009-10 धदसंबर 23, 2009 

118.  शबैंधव.(पीसीबी).क का.बीपीीी.परर.सं.36/14.01.062/2009-10 धदसंबर 18, 2009 

https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-guidelines-accounts-of-proprietary-concerns-7201
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-assessment-and-monitoring-of-risk-7041
https://website.rbi.org.in/web/rbi/-/notifications/implementation-of-section-51-a-of-uapa-1967-splitting-of-unsc-1267-committee-s-list-of-individuals-and-entities-7031
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-pmla-2002-reporting-to-fiu-india-reporting-format-under-project-finnet-6809
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-letter-issued-by-uidai-containing-details-of-name-address-and-aadhaar-number-6807
https://website.rbi.org.in/web/rbi/-/notifications/anti-money-laundering-combating-financing-of-terrorism-standards-ucbs-6379
https://website.rbi.org.in/web/rbi/-/notifications/anti-money-laundering-combating-financing-of-terrorism-standards-ucbs-6378
https://website.rbi.org.in/web/rbi/-/notifications/anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-standards-6294
https://website.rbi.org.in/web/rbi/-/notifications/anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-standards-6293
https://website.rbi.org.in/web/rbi/-/notifications/amendments-to-the-prevention-of-money-laundering-rules-2005-6284
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-6269
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-opening-of-bank-accounts-salaried-employees-6206
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-6173
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-aml-standards-combating-financing-of-terrorism-6058
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-prevention-of-money-laundering-second-amendment-rules-2010-obligation-of-banks-5993
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-anti-money-launderin-standards-combating-financing-of-terrorism-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-5965
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-5957
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-5956
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-prevention-of-money-laundering-amendment-rules-2010-obligation-of-banks-all-india-financial-institutions-5725
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-5563
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-prevention-of-money-laundering-amendment-rules-2009-obligation-of-banks-financial-institutions-5487
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-guidelines-accounts-of-proprietary-concerns-5434
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119.  शबैंधव.(पीसीबी).क का.बीपीीी.परर.सं.35/14.01.062/2009-10 धदसंबर 17, 2009 

120.  शबैंधि.(पीसीबी).कें का.बीपीडी.परर.सं.33/14.01.062/2009-10 धदसंबर 17, 2009 

121.  शबैंधि.कें का.बीपीडी.पीसीबी.परर.सं.23/ 12.05.001/2009-10 नवंबर 16, 2009 

122.  शबैंधि.कें का.बीपीडी.पीसीबी.परर.सं.21/ 12.05.001/2009-10 नवंबर 16, 2009 

123.  शबैंधि.बीपीडी.कें का./एनएसबी1/11/12.03.000/ 2009-10 धसतंबर 29, 2009 

124.  शबैंधि.कें का.बीपीडी.पीसीबी.परर.सं.9/ 12.05.001/ 2009-10 धसतंबर 16, 2009 

125.  शबैंधि.कें का.बीपीडी.(पीसीबी) .सं.1/ 12.05.001/2008-09 जुलाई 2, 2008 

126.  शबैंधि.कें का.बीपीडी.(पीसीबी).सं.32/ 09.39.000/2007-08 फरवरी 25, 2008 

127.  शबैंधि.कें का.बीपीडी.(पीसीबी).सं.45/ 12.05.001/2006-07 मई 25, 2007 

128.  शबैंधि.बीपीडी.परर.सं.38./09.16.100/ 2005-06 मार्च 21, 2006 

129.  शबैंधि.बीपीडी.पीसीबी.परर.11/09.161.00/ 2005-06 अगस्त 23, 2005 

130.  शबैंधि.पीसीबी.परर.सं.6/09.161.00/ 2005-06 अगस्त 03, 2005 

131.  शबैंधि.पीसीबी.परर. 30/09.161.00/2004-05 धदसंबर 15, 2004 

132.  शबैंधि.बीपीडी.पीसीबी.परर.02/09.161.00/ 2004-05 जुलाई 09, 2004 

133.  शबैंधि.बीपीडी.पीसीबी.परर.48/09.161.00/ 2003-04 मई 29, 2004 

134.  शबैंधि.सं.बीपीडी.पीसीबी.परर.41/ 09.161.00/2003-04 मार्च 26, 2004 

135.  शबैंधि.सं.डीएस.पीसीबी.परर.17/13.01.00/2002-03 धसतंबर 18, 2002 

136.  ग्राआऋधव.आरआरबी.आरसीबी.एएमएल.बीसी.सं.112/07.51.018/2013

-14 

जून 16, 2014 

137.  ग्राआऋधव.आरआरबी.आरसीबी.एएमएल.बीसी.सं.111/07.51.018/2013

-14 

जून 12, 2014 

138.  ग्राआऋधव.आरआरबी.आरसीबी.एएमएल.बीसी.सं.97/07.51.018/2013-

14 

अपै्रल 25, 2014 

139.  ग्राआऋधव.आरआरबी.आरसीबी.एएमएल.बीसी.सं.92/07.51.018/2013-

14 

मार्च 13, 2014 

http://ghs-dit1-d006/kmt/GetDocument.asp?PageRef=regulator/rbi/ubd/rbi3517-12-2009.htm
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-aml-standards-combating-financing-of-terrorism-cft-5423
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-aml-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-5372
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-combating-financing-of-terrorism-5370
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-guidelines-accounts-of-proprietary-concerns-5293
https://website.rbi.org.in/web/rbi/-/notifications/adherence-to-kyc-aml-guidelines-while-opening-and-conduct-of-the-accounts-of-multi-level-marketing-firms-5271
https://website.rbi.org.in/web/rbi/-/notifications/prevention-of-money-laundering-act-2002-obligation-of-banks-in-terms-of-rules-notified-there-under-ucbs-4325
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-norms-amlstandards-combating-of-financing-of-terrorism-4067
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-wire-transfers-3552
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-pmla-2002-obligation-of-banks-2786
https://website.rbi.org.in/web/rbi/-/notifications/ucbs-kyc-guidelines-anti-money-laundering-standards-2457
https://website.rbi.org.in/web/rbi/-/notifications/facilitating-opening-of-bank-accounts-for-flood-affected-persons-2409
https://website.rbi.org.in/web/rbi/-/notifications/guidelines-on-know-your-customer-and-anti-money-laundering-standards-ucbs-2057
https://website.rbi.org.in/web/rbi/-/notifications/-know-your-customer-guidelines-compliance-1762
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-guidelines-compliance-1651
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-guidelines-compliance-1629
https://website.rbi.org.in/web/rbi/-/notifications/guidelines-on-know-your-customer-norms-and-cash-transactions-7066
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-harmonization-of-kyc-norms-for-foreign-portf-8943
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-harmonization-of-kyc-norms-for-foreign-portf-8943
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-clarification-on-proof-of-address-8940
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-clarification-on-proof-of-address-8940
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-reporting-of-cross-border-wire-transfer-report-on-finnet-gateway-8850
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-reporting-of-cross-border-wire-transfer-report-on-finnet-gateway-8850
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-recognising-e-aadhaar-as-an-offic-8770
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-recognising-e-aadhaar-as-an-offic-8770
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140.  ग्राआऋधव.आरआरबी.आरसीबी.एएमएल.बीसी.सं.75/07.51.018/2013-

14 

जनवरी 09, 2014 

141.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.बीसी.सं.48/07.51.010/2013-14 अयूबर 29, 2013 

142.  ग्राआऋधि.आरआरबी.आरसीबी.एएमएल.बीसी.सं.37/07.51.018/2013-

14 

धसतंबर 18, 2013 

143.  ग्राआऋधि.आरआरबी.आरसीबी.एएमएल.बीसी.सं.31/07.51.018/2013-

14 

धसतंबर 16, 2013 

144.  ग्राआऋधव.आरआरबी.आरसीबी.एएमएल.बीसी.सं.32/07.51.018/2013-

14 

धसतंबर 10, 2013 

145.  ग्राआऋधि.आरआरबी.आरसीबी.बीसी.सं.84/07.51.018/2013-14 जुलाई 25, 2013 

146.  ग्राआऋधि.आरसीबी.आरआरबी.एएमएल.बीसी.सं.76/07.51.018/2012-

13 

जून 4, 2013 

147.  ग्राआऋधि.आरसीबी.आरआरबी.एएमएल.बीसी.सं.71/07.51.018/2012-

13 

अपै्रल 1, 2013 

148.  ग्राआऋधि.आरआरबी.आरसीबी.बीसी.सं.63/07.51.018/2012-13 30.01.2013 

149.  ग्राआऋधि.आरआरबी.आरसीबी.बीसी.सं.59/07.51.018/2012-13 जनवरी 22, 2013 

150.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.एएमएल.सं.6097/7.51.018/201

2-13 

धदसंबर 13, 2012 

151.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.एएमएल.बीसी.सं.36/03.05.33(इ)

/2012-13 

अयूबर 15, 2012 

152.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.एएमएल.बीसी.सं.29/03.05.33(इ)

/2012-13 

धसतंबर 18, 2012 

153.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.एएमएल.बीसी.सं.82/03.05.33(इ)

/2011-12 

जून 11, 2012 

154.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.एएमएल.बीसी.सं.81/07.40.00/2

011-12 

जून 11, 2012 

155.  ग्राआऋधि.कें का.आरआरबी.आरसीबी.एएमएल.बीसी.सं.70/07.40.00/2

011-12 

अपै्रल 18, 2012 

156.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.52/07.40.00/2011-12 जनवरी 04, 2012 

https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-amendment-to-section-13-2-8686
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-amendment-to-section-13-2-8686
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-kyc-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-at-par-cheque-facility-extended-to-cooperative-banks-rrbs-by-scheduled-commercial-banks-8538
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-foreign-students-studying-in-india-kyc-procedure-for-opening-of-bank-accounts-8436
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-foreign-students-studying-in-india-kyc-procedure-for-opening-of-bank-accounts-8436
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-kyc-norm-anti-money-laundering-standards-combating-of-financing-of-terrorism-obligation-of-banks-under-pmla-2002-information-sought-by-banks-from-customers-8419
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-ccbs-kyc-norm-anti-money-laundering-standards-combating-of-financing-of-terrorism-obligation-of-banks-under-pmla-2002-information-sought-by-banks-from-customers-8419
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-e-kyc-service-of-uidai-recognising-on-line-aadhaar-authentication-electronic-verification-process-to-be-accepted-as-an-officially-valid-do-8397
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-e-kyc-service-of-uidai-recognising-on-line-aadhaar-authentication-electronic-verification-process-to-be-accepted-as-an-officially-valid-do-8397
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-dccbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-simplifying-norms-for-periodical-updation-of-kyc-8270
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-8021
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-8021
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-anti-money-laundering-standards-combating-financing-of-terrorism-cft-obligation-of-banks-under-pmla-2002-simplifying-norms-for-self-help-groups-7912
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-anti-money-laundering-standards-combating-financing-of-terrorism-cft-obligation-of-banks-under-pmla-2002-simplifying-norms-for-self-help-groups-7912
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-stcbs-dccbs-kyc-norms-aml-standards-combating-of-financing-of-terrorism-obligation-of-banks-under-pmla-2002-7846
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-7819
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-cft-obligation-of-banks-under-pmla-2002-7749
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-cft-obligation-of-banks-under-pmla-2002-7749
https://website.rbi.org.in/web/rbi/-/notifications/rrb-stcb-dccb-uploading-of-reports-on-finnet-gateway-7630
https://website.rbi.org.in/web/rbi/-/notifications/rrb-stcb-dccb-uploading-of-reports-on-finnet-gateway-7630
https://website.rbi.org.in/web/rbi/-/notifications/uploading-of-reports-in-test-mode-on-finnet-gateway-7575
https://website.rbi.org.in/web/rbi/-/notifications/uploading-of-reports-in-test-mode-on-finnet-gateway-7575
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-7267
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-guidelines-unique-customer-identification-code-ucic-for-banks-customers-in-india-7267
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-risk-categorization-and-updation-of-customer-profiles-7266
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-anti-money-laundering-aml-combating-of-financing-of-terrorism-cft-risk-categorization-and-updation-of-customer-profiles-7266
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-kyc-guidelines-accounts-of-proprietary-concerns-7145
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-kyc-guidelines-accounts-of-proprietary-concerns-7145
https://website.rbi.org.in/web/rbi/-/notifications/implementation-of-section-51-a-of-uapa-1967-splitting-of-unsc-1267-committee-s-list-of-individuals-and-entities-linked-to-al-qaida-and-taliban-6923


 

95 
 

 

157.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.51/03.05.33(इ)/2011-

12 

जनवरी 02, 2012 

158.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.50/07.40.00/2011-12 धदसंबर 30, 2011 

159.  ग्राआऋधव.क का.आरआरबी.एएमएल.बीसी.सं.46/03.05.33(इ)/2011-

12 

धदसंबर 21, 2011 

160.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.31/03.05.33(इ)/2011-

12 

नवंबर 16, 2011 

161.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.23/07.40.00/2011-12 अयूबर 17,2011 

162.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.21/03.05.33(इ)/2011-

12 

अयूबर 13, 2011 

163.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.15/03.05.33(इ)/2011-

12 

अगस्त 8, 2011 

164.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.63/07.40.00/2010-11 अपै्रल 26, 2011 

165.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.50/07.40.00/2010-11 फरवरी 2, 2011 

166.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.46/03.05.33(इ)/2010-

11 

जनवरी 12, 2011 

167.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.39/07.40.00/2010-11 धदसंबर 27, 2010 

168.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.40/03.05.33(इ)/2010-

11 

धदसंबर 24, 2010 

169.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.37/07.40.00/2010-11 धदसंबर 10, 2010 

170.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.31/03.05.33(इ)/2010-

11 

धदसंबर 6, 2010 

171.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.20/07.40.00/2010-11 धसतंबर 13, 2010 

172.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.19/03.05.33(इ)/2010-

11 

धसतंबर 9, 2010 

173.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.12/4007.40.00/2010-11 जुलाई 20, 2010 

174.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.13/03.05.33(इ)/2010-

11 

जुलाई 22, 2010 

https://website.rbi.org.in/web/rbi/-/notifications/rrbs-implementation-of-section-51-a-of-uapa-1967-splitting-of-unsc-1267-committee-s-list-of-individuals-and-entities-linked-to-al-qaida-and-taliban-6915
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-implementation-of-section-51-a-of-uapa-1967-splitting-of-unsc-1267-committee-s-list-of-individuals-and-entities-linked-to-al-qaida-and-taliban-6915
https://website.rbi.org.in/web/rbi/-/notifications/kyc-norms-aml-standards-cft-obligation-of-banks-under-pmla-2002-assessment-and-monitoring-of-risk-6908
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-assessment-and-monitoring-of-risk-6885
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002-assessment-and-monitoring-of-risk-6885
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-payment-of-cheques-drafts-pay-orders-banker-s-cheques-6818
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-payment-of-cheques-drafts-pay-orders-banker-s-cheques-6818
https://website.rbi.org.in/web/rbi/-/notifications/kyc-letter-issued-by-uidai-containing-details-of-name-address-and-aadhaar-number-6764
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-letter-issued-by-unique-identification-authority-of-india-uidai-containing-details-of-name-address-and-aadhaar-number-6759
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-norms-letter-issued-by-unique-identification-authority-of-india-uidai-containing-details-of-name-address-and-aadhaar-number-6759
https://website.rbi.org.in/web/rbi/-/notifications/opening-of-small-account-6663
https://website.rbi.org.in/web/rbi/-/notifications/opening-of-small-account-6663
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-opening-of-small-account-6359
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-6247
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-6213
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-kyc-norms-aml-standards-combating-financing-of-terrorism-obligation-of-banks-under-pmla-2002-6213
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-operation-of-bank-accounts-and-money-mules-6171
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-operation-of-bank-accounts-amp-money-mules-6167
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-operation-of-bank-accounts-amp-money-mules-6167
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-know-your-customer-guidelines-salaried-employees-6140
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-opening-of-bank-accounts-salaried-employees-6128
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-opening-of-bank-accounts-salaried-employees-6128
https://website.rbi.org.in/web/rbi/-/notifications/stcbs-dccbs-kyc-guidelines-accounts-of-proprietary-concerns-5987
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-kyc-guidelines-accounts-of-proprietary-concerns-5986
https://website.rbi.org.in/web/rbi/-/notifications/rrbs-kyc-guidelines-accounts-of-proprietary-concerns-5986
https://website.rbi.org.in/web/rbi/-/notifications/prevention-of-money-laundering-amendment-rules-2010-obligation-of-banks-5882
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002.-5887
https://website.rbi.org.in/web/rbi/-/notifications/know-your-customer-kyc-norms-anti-money-laundering-aml-standards-combating-of-financing-of-terrorism-cft-obligation-of-banks-under-prevention-of-money-laundering-act-pmla-2002.-5887
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175.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.11/07.40.00/2010-11 जुलाई 20, 2010 

176.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.89/07.40.00/2009-10 जून 25, 2010 

177.  ग्राआऋधि.कें काआरआरबी.एएमएल.बीसी.सं.87/03.05.33(इ)/2009-10 जून 23, 2010 

178.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.88/07.40.00/2009-10 जून 25, 2010 

179.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.86/03.05.33(इ)/2009-

10 

जून 21, 2010 

180.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.84/07.40.00/2009-10 मई 14, 2010 

181.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.83/07.40.00/2009-10 मई 12, 2010 

182.  ग्राआऋधि.कें का.आरआरबी.एएमएल.सं.67/03.05.33(इ)/2009-10 अपै्रल9, 2010 

183.  ग्राआऋधव.क का.आरएफ.एएमएल.बीसी.सं.83/07.40.00/2009-10 मार्च 3, 2010 

184.  ग्राआऋधि.कें का.आरआरबी.सं.39/03.05.33(इ)/2009-10 नवंबर 5, 2009 

185.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.34/07.40.00/2009-10 अयूबर 29, 2009 

186.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.28/07.40.00/2009-10 धसतंबर 30,2009 

187.  ग्राआऋधि.कें का.आरआरबी.बीसी.सं.27/03.05.33(इ)/2009-10 धसतंबर 29, 2009 

188.  ग्राआऋधि.कें का.आरसीबी.एएमएल.बीसी.सं.81/07.40.00/2007-08 जून 25, 2008 

189.  ग्राआऋधि.कें का.आरआरबी.सं.बीसी.77/03.05.33(इ)/2007-08 जून 18, 2008 

190.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.51/07.40.00/2007-08 फरवरी 28, 2008 

191.  ग्राआऋधि.कें का.आरआरबी.सं.बीसी.50/03.05.33(इ)/2007-08 फरवरी 27, 2008 

192.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.सं.98/03.05.28-A/2006-07 मई 21, 2007 

193.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.96/07.40.00/2006-07 मई 18, 2007 

194.  ग्राआऋधि.कें का.आरआरबी.एएमएल.बीसी.68/03.05.33(इ)/2005-06 मार्च 9, 2006 

195.  ग्राआऋधि.कें का.आरएफ.एएमएल.बीसी.सं.65/07.40.00/2005-06 मार्च 3, 2006 

196.  ग्राआऋधि.सं.आरआरबी.बीसी.33/03.05.33(इ)/2005-06 अगस्त 23, 2005 
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